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NHRC notice to
Gujarat Govt
over Surat
septic tank
deaths

PRESS TRUST OF INDIA

B New Delhi

The NHRC on Wednesday
said it has issued a notice to
the Gujarat Government and
police authorities over reports
that four workers died
allegedly after inhaling toxic
fumes while cleaning a septic
tank at a jewellery manufac-
turing unit in Surat district.

They entered the tank to
clean it "without following
any safety protocol” and
became victims of toxic
fumes. The weorkers were
taken to the hospital by the
rescue team, where doctors
declared them dead, the
National Human Rights
Commission said in a state-
ment. The human rights
panel said it has taken “suo
motu cognisance of a media
report that on June 7, four
workers died while cleaning
a septic tank at a jewellery
manufacturing unit in Surat
district of Gujarat”.

The commission has
observed that the contentof
the news report, if true, raises
serious issues of violation of
human rights.

Therefore, it has issued
notices to Gujarat’s chief sec-
retary and Surat's commis-
sioner of police, seeking a
detailed report on it in two
weceks. The report is expect-
ed to include the status of the
investigation and compensa-
tion, if any, paid to the next
of kin of the deceased
workers, the statement said.

According to the media
report, carried on June 8, the
waste generated during the
jewellery cleaning process
is collected in the septic tank,
it said.
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NHRC TAKES COGNISANCE OF
DEATH OF 3 PEOPLE IN PUNJAB

The National Human Rights
Commission (NHRC), India,
ook suo motu cognisance of

a media report that on June 1,
2026, three persons died and
two others were injured after
inhaling toxic fumes while
manually cleaning a sewage
line inside a factory in Ludhiana
district, Punjab. The commission
has observed that the contents
of the news report, if true, mise
serious issues of human rights
violations.
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NHRC TAKES COGNISANCE OF
GIRL PARADING INCIDENT IN UP

The National Human Rights
Commission (NHRC), India,
took suo motu cognisance of a
media report that a 14-year-old
airl, belonging to the Scheduled
Caste, was tied to a tree and
beaten up by a shopkeeper

on suspicion of theft in the
Deoria district, Uttar Pradesh.
Reportedly, the shopkeeper also
held the victim by her hair and
paraded her through the village.
The commission observed that
the contents of the news report,
if true, raise a serious issue

of human rights viclations.
Therefore. it has issued notices
to the District Magistrate and
the Superintendent of Police,
Deoria, calling for a detailed
report on the matter within two
weeks. According to the media
report, carried on June 2, 2026,
after being paraded, the victim
was dragged to the shopkeeper’s
house, tied to a tree and brutally
assaulted.



U Sdctl dellel dleil
Yfere # Aftes T @t
WIS & SR aT
FEGII DI AT Bt FAT
T Fd: Hela feren & |
UATESTRAT o FEar Bl
qarn &6 3T A
JoRIa & BT Aied
3fT Jza & giod
Fiereay BI Al T
&7 & JAIE 6 Hiae 35
S UL faega Rue
FO & | 3M=ANT o U
FHifgen foid w =
aarn = & 75w o
B oI & Jrd et
# SacTl dellet arcil U
fere # Afted Sa @i
TWIE BT TAT AR
FoGI! B HAa & I |

Deshbandhu, Delhi, 11/06/2026
Page No: 1, Size: 6.11cm x 19.87cm



§

f Orrisa Post, Online News, 11/06/2026

Source: https://www.orissapost.com/fee-hike-by-private-schools-in-odisha-

nhrc-seeks-atr-from-sme-dept/

Fee hike by private schools in Odisha: NHRC seeks ATR from S&ME dept

Bhubaneswar: The National Human Rights Commission (NHRC) has sought an Action Taken Report (ATR) from the
School and Mass Education (S&ME) department over allegations of arbitrary fee hikes by private unaided schools
in Odisha.

In a communication dated June 8, 2026, the NHRC directed the S&ME department Commissioner-cum-Secretary N
Thirumala Naik to inquire into the matter and submit a report following a complaint filed by social activist
Basudev Bhatta.

The complaint alleged that several private unaided schools in the state have been increasing fees arbitrarily, in
some cases by as much as 25 per cent annually, allegedly in violation of various guidelines, including those issued
by the National Commission for Protection of Child Rights (NCPCR).

It further claimed that concerned government authorities had failed to adequately address public grievances on
the issue. After examining the complaint, the Commission observed that the allegations raise serious concerns
regarding the human rights of school-going children.

The NHRC noted that excessive fee hikes could make education unaffordable for many families, potentially
jeopardising children’s Right to Education guaranteed under Article 21 of the Constitution.

“The complainant has levelled serious allegations of human rights violations of school-going children, who, due to
exorbitant fee hikes by private schools, remain vulnerable and at risk of denial of their right to education,” the
Commission stated in its order.

The NHRC has forwarded a copy of the complaint to the S&ME department and asked the state government to
take appropriate action. The department has been directed to submit its report to the Commission expeditiously.
The case has been registered as Case No. 475/18/0/2026. The Commission’s direction is expected to bring
renewed attention to the long-standing issue of fee regulation in private schools across the state.
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After NHRC rap, UP orders action on costly private books in schools

NEW DELHI: The Uttar Pradesh government has directed education authorities across the state to ensure that
schools do not compel parents to buy books from private publishers or designated vendors in violation of RTE Act.
The action followed after the National Human Rights Commission (NHRC), acting on a complaint filed by Anubha
Shrivastava Sahai, president India Wide Parents Association Lawyer and child rights activist, sought reports from
both the union education ministry and the state government on allegations of coercive textbook sales by private
schools.

The NHRC took cognisance of the complaint alleging that some CBSE-affiliated private schools in Uttar Pradesh
were forcing parents to purchase costly books, workbooks and supplementary material from specific sellers. The
commission issued notices to the union education ministry and the UP government, seeking an action taken
report within four weeks.

In its order, the NHRC observed that schools were allegedly operating what the report described as a "book
mafia", involving "a nexus between school managements, designated vendors and private publishers, that
compels parents to purchase costly, non-NCERT books, workbooks and supplementary materials at inflated
prices."

The commission further said, "The Commission is, prima facie, of the view that the practices disclosed amount to
a violation of Section 29 of the Right of Children to Free and Compulsory Education Act, 2009."

Following the NHRC intervention, Uttar Pradesh's additional chief secretary, secondary education, issued
directions to the director of secondary education and district education officers to ensure that no school forces
parents to purchase books published by private publishers or from any particular vendor. Officials have also been
asked to take necessary action wherever such complaints are received.

The NHRC sought details on whether Section 29 of the RTE Act is being implemented in the state, whether audits
of school booklists have been conducted, and whether the National School Bag Policy, 2020, is being enforced.
The UP government said awareness drives and textbook availability campaigns had already been conducted
across districts and that instructions were in place to prevent the sale and promotion of unauthorised private
guides and supplementary books. District authorities have been directed to investigate complaints promptly and
ensure compliance with prescribed textbook norms.
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NHRC Takes Suo Motu Cognisance of Four Workers’ Deaths While Cleaning Septic Tank in Surat

New Delhi, 10 June (H.S.): The National Human Rights Commission (NHRC) has taken suo motu cognisance of the
deaths of four workers who died while cleaning a septic tank at a jewellery manufacturing unit in Gujarat's Surat
district. Describing the incident as a serious case of human rights violation, the Commission has issued notices to
the Gujarat Chief Secretary and the Surat Police Commissioner, seeking a detailed report within two weeks.

In a statement issued on Wednesday, the Commission said media reports indicated that the incident occurred on
June 7 when the workers entered the septic tank for cleaning operations without following mandatory safety
protocols. They were reportedly exposed to toxic gases inside the tank and lost consciousness.

According to the reports, rescue personnel pulled the workers out and rushed them to a hospital, where doctors
declared all four dead.

The NHRC observed that if the contents of the media reports are accurate, the incident represents a grave
violation of human rights and raises serious concerns regarding workplace safety and compliance with
established regulations.

The Commission has directed the authorities to submit a comprehensive report detailing the current status of the
investigation, the circumstances surrounding the incident, and the compensation provided to the families of the
deceased workers.

The NHRC also noted reports indicating that waste generated during the jewellery-cleaning process at the
manufacturing unit was being deposited in the septic tank where the tragedy occurred.

The Commission's intervention is expected to bring greater scrutiny to workplace safety practices and
accountability in hazardous cleaning operations, particularly those involving confined spaces and exposure to
toxic substances.
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NHRC takes suo motu cognisance of deaths of four workers in septic tank in Surat, calls for detailed report

New Delhi [India], June 10 (ANI): National Human Rights Commission on Wednesday took suo motu cognisance of
the reported death of four workers while cleaning a septic tank at a jewellery manufacturing unit in the Surat
district, Gujarat.

Noting the breach of safety protocols, NHRC issued a notice to the Gujarat Chief Secretary and Surat Police
Commissioner, calling for a detailed report on the matter within two weeks.

"The report is expected to include the status of the investigation and compensation, if any, paid to the next of kin
of the deceased workers," NHRC stated in a release.

Four people died in Surat on June 7 after being exposed to toxic gas while cleaning an Effluent Treatment Plant
(ETP) tank at a jewellery manufacturing unit in the Ashwini Kumar area, police said.

DCP Zone-1 Surat, Alok Kumar, said that the incident took place during the routine cleaning of a tank that collects
waste from jewellery cleaning operations. He added that four workers went for the cleaning; one fell in, and the
others who attempted to rescue him also fell, leading to four fatalities.

"The waste product of the jewellery cleaning flows into a septic tank, which undergoes regular cleaning to remove
the accumulated sludge. This cleaning operation is carried out every two months. This morning, a team of four
people went there to perform the cleaning. During the process, one man fell into the tank, and the other
labourers who went to rescue him also fell in. A total of four deaths have been reported. We are currently
registering a case of accidental death," the police official had told ANL.

The officer added that the victims were not equipped with proper safety gear, which likely contributed to the
incident. He further stated that, prima facie, chemical poisoning appears to be the cause of death, though the
final determination will depend on the post-mortem reports.

"Preliminary examination of CCTV footage does not reveal the presence of any required safety equipment. Prima
facie, chemical poisoning seems to be the cause, as sudden deaths resulting from asphyxiation in such contexts
often involve chemical poisoning. However, we cannot state this definitively until the doctor's post-mortem report
confirms the cause of death," Kumar said.

Authorities have launched an investigation into the incident, and a case has been filed in connection with the
deaths. (ANI)
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NHRC seeks report on death of four workers cleaning septic tank in Surat

New Delhi, June 10 The National Human Rights Commission (NHRC) has taken suo motu cognisance of a media ...
New Delhi, June 10 The National Human Rights Commission (NHRC) has taken suo motu cognisance of a media
report regarding the death of four workers while cleaning a septic tank at a jewellery manufacturing unit in
Guijarat's Surat district.

Observing that the contents of the news report, if true, raise a serious issue of violation of human rights, the apex
human rights body has issued notices to the Gujarat Chief Secretary and the Surat Commissioner of Police,
seeking a detailed report within two weeks.

The NHRC said the report is expected to include the status of the investigation and details of any compensation
paid to the next of kin of the deceased workers.

According to the media report carried on June 8, the incident occurred on Sunday when four workers entered a
septic tank at a jewellery manufacturing unit in Surat for cleaning work.

Reportedly, the workers entered the tank without following the prescribed safety protocols and became victims of
toxic fumes. They were subsequently rescued and taken to a hospital, where doctors declared all four dead.

The septic tank was used to collect waste generated during the jewellery cleaning process at the manufacturing
unit.

"The Commission has observed that the contents of the news report, if true, raise serious issues of violation of
human rights," the NHRC said in a statement.

The latest intervention comes weeks after the NHRC took suo motu cognisance of another sewage tank cleaning
incident in Delhi's New Ashok Nagar, where one worker died, and another suffered critical injuries after allegedly
entering the tank without adequate safety equipment.

In that case, too, the apex human rights body had sought reports from the civic and police authorities,
highlighting concerns over recurring violations of safety norms during sewer and septic tank cleaning operations.
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NHRC seeks report on death of four workers cleaning septic tank in Surat

New Delhi: The National Human Rights Commission (NHRC) has taken suo motu cognisance of a media report
regarding the death of four workers while cleaning a septic tank at a jewellery manufacturing unit in Gujarat's
Surat district.

Observing that the contents of the news report, if true, raise a serious issue of violation of human rights, the apex
human rights body has issued notices to the Gujarat Chief Secretary and the Surat Commissioner of Police,
seeking a detailed report within two weeks.

The NHRC said the report is expected to include the status of the investigation and details of any compensation
paid to the next of kin of the deceased workers.

According to the media report carried on June 8, the incident occurred on Sunday when four workers entered a
septic tank at a jewellery manufacturing unit in Surat for cleaning work.

Reportedly, the workers entered the tank without following the prescribed safety protocols and became victims of
toxic fumes. They were subsequently rescued and taken to a hospital, where doctors declared all four dead.

The septic tank was used to collect waste generated during the jewellery cleaning process at the manufacturing
unit.

"The Commission has observed that the contents of the news report, if true, raise serious issues of violation of
human rights, the NHRC said in a statement.

The latest intervention comes weeks after the NHRC took suo motu cognisance of another sewage tank cleaning
incident in Delhi's New Ashok Nagar, where one worker died, and another suffered critical injuries after allegedly
entering the tank without adequate safety equipment.

In that case, too, the apex human rights body had sought reports from the civic and police authorities,
highlighting concerns over recurring violations of safety norms during sewer and septic tank cleaning operations.


http://thehansindia.com/news/national/nhrc-seeks-report-on-death-of-four-workers-cleaning-septic-tank-in-surat-1084863
http://thehansindia.com/news/national/nhrc-seeks-report-on-death-of-four-workers-cleaning-septic-tank-in-surat-1084863

§

i Republic World, Online News, 11/06/2026

Source: https://www.republicworld.com/amp/india/nhrc-takes-suo-motu-
cognisance-of-deaths-of-four-workers-in-septic-tank-in-surat-calls-for-
detailed-report-2026-06-10-127722

NHRC Takes Suo Motu Cognisance of Deaths of Four Workers in Septic Tank in Surat, Calls for Detailed Report

Noting the breach of safety protocols, NHRC issued a notice to the Gujarat Chief Secretary and Surat Police
Commissioner, calling for a detailed report on the matter within two weeks.

New Delhi: National Human Rights Commission on Wednesday took suo motu cognisance of the reported death
of four workers while cleaning a septic tank at a jewellery manufacturing unit in the Surat district, Gujarat.
Noting the breach of safety protocols, NHRC issued a notice to the Gujarat Chief Secretary and Surat Police
Commissioner, calling for a detailed report on the matter within two weeks.

"The report is expected to include the status of the investigation and compensation, if any, paid to the next of kin
of the deceased workers," NHRC stated in a release.

Four people died in Surat on June 7 after being exposed to toxic gas while cleaning an Effluent Treatment Plant
(ETP) tank at a jewellery manufacturing unit in the Ashwini Kumar area, police said.

DCP Zone-1 Surat, Alok Kumar, said that the incident took place during the routine cleaning of a tank that collects
waste from jewellery cleaning operations. He added that four workers went for the cleaning; one fell in, and the
others who attempted to rescue him also fell, leading to four fatalities.

"The waste product of the jewellery cleaning flows into a septic tank, which undergoes regular cleaning to remove
the accumulated sludge. This cleaning operation is carried out every two months. This morning, a team of four
people went there to perform the cleaning. During the process, one man fell into the tank, and the other
labourers who went to rescue him also fell in. A total of four deaths have been reported. We are currently
registering a case of accidental death," the police official had told ANL.

The officer added that the victims were not equipped with proper safety gear, which likely contributed to the
incident. He further stated that, prima facie, chemical poisoning appears to be the cause of death, though the
final determination will depend on the post-mortem reports.

"Preliminary examination of CCTV footage does not reveal the presence of any required safety equipment. Prima
facie, chemical poisoning seems to be the cause, as sudden deaths resulting from asphyxiation in such contexts
often involve chemical poisoning. However, we cannot state this definitively until the doctor's post-mortem report
confirms the cause of death," Kumar said.

Authorities have launched an investigation into the incident, and a case has been filed in connection with the
deaths.
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NHRC issues notice to Gujarat over death of four workers in Surat septic tank incident

Acting on media reports, the Commission took suo motu cognisance of the incident, citing safety violations and
human rights concerns, and sought a report within two weeks on the investigation status and compensation
details

The National Human Rights Commission (NHRC) has issued notices to the Gujarat Chief Secretary and the Surat
Police Commissioner over the death of four workers who allegedly died while cleaning a septic tank at a jewellery
manufacturing unit in Surat district.

The Commission has sought a detailed report within two weeks on the June 7 incident, including the status of the
investigation and any compensation paid to the next of kin of the deceased workers. The NHRC, in an official
release issued on Wednesday, said it took suo motu cognisance of the matter based on media reports stating that
four workers entered a septic tank at a jewellery manufacturing unit without following prescribed safety protocols
and were overcome by toxic fumes. The workers were subsequently taken to a hospital, where doctors declared
them dead.

“Reportedly, they entered the tank to clean it without following safety protocol and became victims of toxic
fumes,” the Commission said in the statement. Observing that the contents of the news report, if true, raise
serious human rights concerns, the NHRC decided to seek reports from the state government and the police
authorities.

According to the media report cited by the Commission, waste generated during the jewellery cleaning process
was being collected in the septic tank where the accident occurred. The incident has once again highlighted safety
lapses during hazardous cleaning operations and the need for strict adherence to prescribed safety norms in
confined spaces. The NHRC has directed the Gujarat government and Surat Police to furnish their response within
two weeks.
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NHRC notice to Gujarat govt over Surat septic tank deaths

New Delhi, Jun 10 (PTI) The NHRC on Wednesday said it has issued a notice to the Gujarat government and police
authorities over reports that four workers died allegedly after inhaling toxic fumes while cleaning a septic tank at
a jewellery manufacturing unit in Surat district.

They entered the tank to clean it “without following any safety protocol” and became victims of toxic fumes. The
workers were taken to the hospital by the rescue team, where doctors declared them dead, the National Human
Rights Commission said in a statement.

The human rights panel said it has taken “suo motu cognisance of a media report that on June 7, four workers
died while cleaning a septic tank at a jewellery manufacturing unit in Surat district of Gujarat”.

The commission has observed that the content of the news report, if true, raises serious issues of violation of
human rights.

Therefore, it has issued notices to Gujarat's chief secretary and Surat's commissioner of police, seeking a detailed
report on it in two weeks. The report is expected to include the status of the investigation and compensation, if
any, paid to the next of kin of the deceased workers, the statement said.

According to the media report, carried on June 8, the waste generated during the jewellery cleaning process is
collected in the septic tank, it said.


https://theprint.in/india/nhrc-notice-to-gujarat-govt-over-surat-septic-tank-deaths/2956390/
https://theprint.in/india/nhrc-notice-to-gujarat-govt-over-surat-septic-tank-deaths/2956390/

§

i News on Air, Online News, 11/06/2026

Source: https://newsonair.gov.in/nhrc-holds-open-house-discussion-on-
safeguarding-human-rights-against-digital-arrest-scams/

NHRC holds Open House Discussion on safeguarding human rights against digital arrest scams

The National Human Rights Commission organised an Open House Discussion on safeguarding human rights
against digital arrest scams in New Delhi yesterday.

Chairing the discussion, NHRC Chairperson Justice V. Ramasubramanian expressed concern over the growing
threat posed by cyber-enabled frauds and highlighted their serious impact on the rights, dignity and security of
citizens. Justice Ramasubramanian said that Indians have reportedly lost over 52 thousand 900 crore rupees to
cyber-enabled frauds during the past six years, with nearly eight per cent of the losses linked to digital arrest
scams. He stressed the need for practical measures to prevent such crimes, improve recovery mechanisms for
victims and strengthen law enforcement responses.

During the discussions, a key recommendation emerging from the deliberations was the proposal to recognise
digital arrest scams as a distinct offence under the existing legal framework. Participants also suggested stronger
safequards against mule accounts, faster victim compensation and recovery mechanisms, enhanced regulation of
digital communication platforms, greater accountability across the digital ecosystem and stronger international
cooperation to combat transnational cybercrime networks.
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24-Year-old Youth Dies In Police Custody In Bihar, Family Alleges Foul Play

Bihar youth dies in custody; police call it suicide, family alleges torture. Following this, a Judicial and an NHRC
probe is underway

Patna: In a case of custodial death, a 24-year-old youth was found hanging in a police station in Supaul district of
Bihar on Wednesday. He allegedly hanged himself with a rope made out of a strip of cloth.

The incident occurred at the Jadia police station. The deceased has been identified as Bittu Kumar, son of Nandan
Yadav from Koriapatti village. On Tuesday night, after he created a ruckus after consuming liquor, his family
dialled 112 and handed him over to the police. Bihar has been a dry state since April 2016.

According to the police, he was then taken to the police station and placed in the lock-up. There, he allegedly
committed suicide, reportedly due to mental stress from being held in custody.

Bittu's family learned of his death on Wednesday morning and rushed to the police station. His relatives rejected
the claim that he took his own life and accused the police of beating him to death.

Bittu's cousin Ramesh Kumar said, "He was assaulted and killed in the police station. There were bruises on his
body. There were also marks on his neck that indicated that he had been strangled. He was killed and the police
tried to portray it as a suicide."

After the youth's death, his relatives, acquaintances, and villagers blocked State Highway-91 in front of the police
station, then staged a protest.

Addressing the situation, Kosi range deputy inspector general (DIG) Kumar Ashish told ETV Bharat that the Jadia
station house officer (SHO) and officer on duty were present at the time of the incident.

"The deceased used to suspect his wife of having an affair, used to drink and cause a nuisance. He was under the
influence of liquor and was quarrelling with his wife on Tuesday night. His father called the police and handed him
over around midnight," Ashish said.

The DIG added that Bittu was brought to the police station and later placed in the lockup after creating a ruckus.
The next morning, police personnel took him to the washroom and then returned him to the lockup, where he
committed suicide at around 7.30 am.

"The deceased tore off the side of a blanket and hanged himself from the grill of the lockup. He was not beaten
up and we are sure that it is a suicide. However, there is negligence on the part of the police personnel present at
that time, due to which he was able to commit suicide. They did not keep a watch on him," Ashish said.

Following the death, senior police officers rushed to Jaida. Bittu's body has been sent for a postmortem. It will be
conducted under the supervision of a medical board. A judicial enquiry will be conducted into the incident and the
National Human Rights Commission (NHRC) will be informed about the custodial death.


https://www.etvbharat.com/amp/en/state/24-year-old-youth-dies-in-police-custody-in-bihar-family-alleges-foul-play-enn26061004937
https://www.etvbharat.com/amp/en/state/24-year-old-youth-dies-in-police-custody-in-bihar-family-alleges-foul-play-enn26061004937

Hindu, Online News, 11/06/2026

§

et
NATIONAL HUMAN
RIGHTS COMMISSION

Source: https://www.thehindu.com/news/national/kerala/nhrc-directs-
collector-to-examine-pantheerankavu-toll-plaza-
complaints/article71085087.ece/amp/

Complaint against Pantheerankavu toll plaza draws NHRC's attention

Collector asked to examine allegations of staff misconduct, traffic delays, and safety deficiencies at the NH 66
facility and submit a report within eight days

The National Human Rights Commission (NHRC) has directed the Kozhikode District Collector to examine all
complaints related to the functioning of the Pantheerankavu toll plaza on national highway (NH) 66 in Kozhikode
and take appropriate action within eight days.

The directive follows a public interest litigation alleging misconduct by the toll plaza personnel, traffic delays
affecting motorists and emergency vehicles, and deficiencies in safety infrastructure at the facility.

The petition, filed by human rights activist Noushad Thekkayil, cited a list of complaints from truck drivers, tourist
vehicle operators, ambulance drivers, and daily commuters using the highway. According to the petitioner,
motorists had reported frequent delays at the toll plaza, particularly during the peak hours, affecting the
movement of goods vehicles and passenger transport services.

Ambulance operators were among those who raised concerns, pointing to difficulties in negotiating traffic
congestion near the toll plaza during emergencies. Tourist vehicle operators also reported delays during
weekends and holiday periods when traffic flow gets choked on the highway owing to the slow movement at the
toll plaza.

“There are drivers who fail to use QR-code for toll payments. Such people may take time to make payment using
other direct options. Some may struggle to pay it even by using UPI applications. Whatever be the situation, the
staff should be polite enough to deal with all types of drivers,” said a truck driver who recently locked horns with
the toll plaza staff over some technical issues related to the UPI payment. He added the staff should be properly
trained in customer care service ahead of their joining with the toll collection team.

A few local drivers who earlier approached the traffic police with similar petitions also recalled instances of
discourteous behaviour by some toll plaza employees during hated interactions with motorists. According to
them, there were no proper supervisory efforts on the part of senior officials to ensure good behaviour among
the staff, who were often compelled to answer public queries regarding poor road maintenance works even after
toll was paid on certain stretches.

Some of the daily commuters using the inter-district stretch said recurring bottlenecks at the toll collection point
affected the smooth flow of vehicles on one of the busiest sections of NH 66 in Kozhikode city. Lorry operators on
the Kozhikode-Palakkad and Kozhikode-Thrissur routes also complained that delays at the facility disrupted their
schedules many times and increased total transit time for no reason.

Responding to the complaints, the NHRC sought a report on the matter and directed the Collector to initiate
immediate action in consultation with other stakeholders. The Commission'’s intervention comes amid growing
confrontations among highway users over inadequate traffic management, safety concerns, and operational
issues at similar toll plazas. Meanwhile, the toll plaza operators, who declined to comment on the public
complaints, said they would cooperate with the ongoing investigation and implement necessary changes based
on the Collector’s instructions.
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rights-commission-filed-a-case-against-a-child-for-not-administering-
rabies-vaccine-rohtak-news-c-17-roh1020-869766-2026-06-09

Rohtak News: S22 et Y&iIST deriiH Ag1 @I OR ITETI AFET SR SRINT = Gof fohat o

Agdah | disftans & 10 Gret & s=d ot it &t ot Jafts T8 T o) dteo I8 R IERT a1e S1f9ehR TRETUT START & 916 AT
AFAT SRR STaNT = ff e gt o foiaT &1 53 & S A9Taeh! 3 HRaTS et 7T 6l g1

39 Ul AL dTeT SRR TRLEUT SIRINT = AT Bl T § Ao UG e Tear § 91d T & gar 2o Rl aift off | urgea
7 dieheng @ ama &) AR STaTa-dad fohar a7l 59 W Wisiiens 3 T hRdt &t e+ fohar afch 3adh Ruié ot de dwim &
ST SifAhRI ST, g1 3RIST A H& UdT Tg1 81 oI grT faaT 81

gt Y ATdT 0] HiTTe 6 fAmraa & 36 371 10 avffa &2 o1 et & e R dishtens & gelrst Ie &7 271 3arst & G &t 12
HRAS) ol YeioT i Aot darfi et oft Afhe ag ReaiRa = 78t o urg)

gYh qTq YISTISNTS o SMTaTaehletl [T # 13 UReRt el dedi evTar ugd dt shat T foh arTet fa1 Siidist # arrmi A1 & & ar
Hramant i @ig oft orrar ot off | Figr & a1e oft ST, 3eeht arga it FF A I ARfH TEE @ 79T AR

IR-GR kAT & a1 oft dorfT 7E @ | 3udh foiw ST, SiechT aTga @ Huh ok af 31 St 7 819 T garen o) HAT R fa
STafoh ST TeX & ot At

At o gide WR fAehrad o STaTd | 2. 37ehl ATed A T R gAIER & SRIT T § | <2 hl Hi T a1 & foh S-a1- UISIATS chl
R G Toft oIt & e Ft fgar erd @i oft fohar &1 Tt A 2. sicent arga & oft Tudh oAt T U R afeh hiE SraTar
el faam

ol

SUTga GRA T Y ok @ STaTd it R G 3 had) 1dd Y off| A i daah off gt gehl & afth Ruté ol o e uar =il
&1 U &heeh 3MTTeh! 3[USC adT g1 -3T. I&UT 3RISI, SIHUh SHfAehR], disfiang|
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News on Air, Online News, 11/06/2026

et
NATIONAL HUMAN
RIGHTS COMMISSION

protection-of-human-rights-against-digital-arrest-scams/

TAgFIRET A fSfSice RTaRT gierell @ AarfaehRT 6t Grem IR d&eh Sl AT fhar

TERT AHATEDRR SN (TTYISRE) = Shed 718 feoet! A 2fSiedt FREaRY gierd & AaTfeR] hl GRET TR Udh S5 Pl ST
fohaT| o # ST & srexel —REfd A, IAYSATIAA A WgeR diEreS! @ Iod @k R a1 e & ok AnTRen! & Sifdrenry, aur
TRETT R 39 TR U919 & IR & a1 =A< 751 A = Shal foh [sd ©8 auf # WRdl = |1seR eiare@! § 52 g9R 900
IS T § 3ifAeh FY T TaTE 8, FOTH & deT 31me ufderd Jed f3foied ety @ Hefa g1 35 OF srrerf &t A ok
I TacdH Toita ot Ufafehar t AeTgd et & ATagIRes SuTal i SaachdT R I faar!

T4t 7 foar-famet & a1g wm o ygE RAeiRer & & gah His[ar S ofd & dad f3fSiea diarest ot gen SielT oTuRIy & &9 |
AT 3 T UATG AT| S5 A e afaiiit 3 weff @ral & e aegg grem ur, difedt & o aRa gamas sk agen o3,
f2fSica TOR wiewhmT 1 S8R UeieH, f3fSieet gunelt & sifeies Samece! 3R iAW HIgeR STIRTY Aedh ¥ Huer & g goigg
SARTEIT TgaT o it garra feam!
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Navbharat Times, Online News, 11/06/2026

et
NATIONAL HUMAN
RIGHTS COMMISSION

Source: https://navbharattimes.indiatimes.com/state/uttar-
pradesh/lucknow/aided-madrasas-illegal-
appointments/articleshow/131625772.cms

el 7 Tt 31 A7 "Shiiel) ST, Shgl 5-5 g 91 WRhRY e, af sl RedeRT & widar

T AFETSRR SN & §EI&Y e R Y& g3 Sfid A ths A # sy Fgfarat &1 gar e g1

TGS ML AT SRR STINT & EEIEY h 16 Y §8 i A SHgal-d Haed! # oae Fyfaaal &l urd Gt aft § | 7a=an ueerds &
el 3T Bl Ui STHTG] bl TREPIRT STEATYh I-T 34T ol ha! HaHT bl gRfhIR o RedeRi aht Wt i TS|

HeRd! H TS ol T AT 3RIY

TSI SRichdT SoTiaR HigHIg degl SRT = dfidl farl gk AaTfdeR ST # fierrd e SIRIY @ o1 foh SrgarfAd Aevdr
&I fAeT Tt TR the & ifFafiadrg g % &1 3miT A 3@ AFaIfdeR g & ST ATHeT AT §U ST Sffd dhea™ & e Ry 3
395 ol g Ifeg ot Fifeq oft SRy fovam mar e

Hezal # Redari &t g Fgfeai

fRIRRIdeRd! 3 AT, ST I Bid ol IgaId AaXE! # g8 Myfaadl # YR Sl Rd G ol | FHTgaR Sis ueeres ar

g 1o RedaRT dht FAgferT el e TerdT| 398 s & foig g Aewal # Redart &t gfaa & wwa geiees 3 g&dt faar ok
fAgfert & a1e R Ueieres s MQ) fhergrer 3y #azan e ufkeg & sifderTRal a1 g & foh ArTet i Stiw e+t ST 81

$ Hexd! # Ueh g URaR a1 dhesil

SR & B 12TeR S AT I AGd A TehRgel @TH St SR adAT # {187 § 3R 39% g4 A ag Ueech 38 g S+l It
HESTe! STH TgT IR TR § | 37T ST tholl- 3TgHe J8i IRapR! At &1 Tah 3R aer Retar sighe a8t aRar) feres g1
3% 1Y & I7h RIAGR AgHG 3T TgT THRT Felch &1 Ik o 3R ReAGR Tegd SifH AexaTehHT 8| 38 a1 gt Redar dgefa
T ot HexETRHT § | ARTEhH! & SifcraraTe & SHRIGE thellg Havd | SIHER) thglH Usiefeh & | 3-TehT oIeT Al. SHIfAT IR TRehRY fAereh
&1 Tgl, 31T Qeh 37X et A, SR +ft 7exd # e f1eren g1

qie QTG S IehRT f1eTeh

KT el & RIS & 3Mgel Ad thofaa Haxd H HAR 37cil Uaiereh &1 3-7ch Uid 311G TR fRAgreh &1 38 a1 gt Si-gR & 3
EHd AeXd H AR G2l Ueierch &1 STeh 9g hy A1 TRBRT deleh g | Tal, TRTShT & IHIeH o ST A IH Aad H SRSt
ITGHT HEXY o Taiereh & | STh! Uil SiaT 141 GRahR) fA8Teh & | 59 1 8t 3ehT ITell Hi TeaR TReART A&Teh §
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10.06.2026

Gujarat First

11:00

Surat Gas Tragedy: NHRC's entry in Surat gas
suffocation case

Notice issued to Gujarat Chief Secretary seeking
reply

Notice also issued to Surat Police Commissioner
Ordered to report the entire incident within two
weeks

Details of compensation received by the
deceased's family also sought

4 workers died tragically while cleaning the plant
4 including the supervisor died due to suffocation
Police registered a case under 304 and started
investigation

No accused has been arrested yet

03:05 Min

Breaking
News

Abc

10.06.2026

ZEE J&K
LADAKH

10:30

Big Relief for Khurram Parvez: Delhi HC Grants
Bail in UAPA Terror Funding Allegations Case

01:48 Min

Breaking
News

Abc
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10.06.2026

ETV
Telangana

19:30

New Twist in Software Employee Suicide Case
-A new twist has emerged in the tragic case
involving software employee Vijayareddy, who
allegedly died by suicide along with her two
children near the Cherlapally—Ghatkesar railway
track.

The elderly in-laws of the deceased have now
approached the Telangana State Human Rights
Commission, alleging that they are facing threats
from their daughter-in-law’s mother and brother.
They claimed that since the incident on January
31, they have been receiving threats linked to
property disputes and that a rowdy sheeter has also
been involved in intimidation attempts.

01:31 Min

Breaking
News

Abc

10.06.2026

DD NEWS
UTTARAKH
AND

17:00

BRER Jierd A &= IRT 3R A d¥ehl FIRIG
@ foba VSTl
BRER gferm

FLEIL iy
3T <iIH T 1 AgH TG
TG B & 1Y 51 gfery A faeah ¥ IR fou
T4 U 319 5= bl 4t o T 2

01:30 Min

Breaking
News

Abc

10.06.2026

NDTV
Rajasthan

11:40

Jaisalmer Murder Mystery: Kidnap WW Cai
Ue-Uted: &1 8T, Police 7 SMRITUT! &I TY
CIEL

04:37 Min

Breaking
News

Abc
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10.06.2026

DD News

15:00

JA1d H 1Y Bl TAT R dg1 Id1d

JRUCY & 391G o7 b FTRAS I T 98¢
GRS AT A T §, STg! 9R el
e H ue fatonels dfez & e arer e
T &1 YRR IR I ARG ST B
A T | 39 Ay urds RUid 3R difsal e A
29T i & AfeR 7 Yrds o & AR gU
AN faaTE & 918 39 WH-1H aRad &
3o fear man, [ 91 STehIfRrd a3
G I5-31d AR TR I AR HRY TS
fopan| ge &1 TiRar & ¢ud gu gfe
U = aRd PRATS Bt 3R TR UTferep] &
SHH R §9 IR & 313y e R
gms\lwedmm@@rgmwaﬂ%ml
Hmm%ﬂé TERR IR SR,
e, , T, 3R X! Afed uid dl &
RIATH AToIE TH SRR &of &1 &, forad 9§
A SR e, I 3R It ot f3vra |
i ik )
SeTg ITRAS FHAR

H 4ferd &1 s <IH BRR &l SRITUT Bt qelmsl
T AR Sfow ¢ W €1 S | d-1d &Y ed
BT YR o 96 o1 51 S & SH R
gIHhIS B geard, Uredred RUlc ¥ 93
3UST 3R a1 B fRUFT B g7z &
forg g favw 3id db T ¢Q |

03:16 Min

Samachar

Priyanka
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10.06.2026

India Today

19:00

UP Double Murder: Father-Son Shot Dead, Mob
Lynches Shooter Amid Trader Protests

-A double murder in the Baraut area of Uttar
Pradesh's Baghpat has raised questions about the
state's law and order situation. A tent businessman
and his son were shot dead in broad daylight at
their shop. The attack was carried out by a history-
sheeter and an accomplice. Following the
shooting, a mob chased the primary shooter and
lynched him on the street. The crime, which
occurred just 50 meters from a local police station,
stems from an old enmity dating back to a 2015
murder case involving the same family. The
second shooter remains absconding, prompting a
police manhunt. The incident has sparked outrage
among local traders, who have announced a
complete market shutdown in Baraut to protest the
killings. Heavy police deployment, including
senior officials like the IG and DIG, has been put
in place to maintain peace. The attack highlights
alleged police negligence and ongoing security
concerns in the region, with the entire incident
caught on camera.

05:15 Min

Breaking
News

Abc

10.06.2026

V9
Kannada

18:00

Minister Priyank Kharge Reacts Over Grant
Discrimination Row In Backward Classes Dept

14:12 Min

Breaking
News

Abc
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10.06.2026

TV9 Gujarati

19:00

Custodial Death in Surat’s Pandesara Police
Station

-Police claimed that he suffered an epileptic
seizure while being taken for a medical
examination.

An inquiry into the custodial death has been
initiated by assistant commissioner of police
(ACP) Z R Desai.

02:48 Min

Breaking
News

Abc

10.06.2026

ABP BIHAR

17:00

Supaul gmgm;%@a%w 3@“!
GO , ORI A g8 R
ﬁwm?

fYeR & guIat ford & 39 a9d &1 98g
AR TR PIH-qIRIT B! 3l & areit
TSI GeR WA 311 IG1 8, ST81 wifed YT groid
& 3R Hce! H Ud ¥ I gadb Pl
ey EEGERE

gfery &1 qraT § fb gadh = 8ToTd & dhad &
HUS T B THR ATHSAT Bi g, b
GRS A gferd IR TR SIRIT TRTTd §T U &1
TR IR {31 3R THEF-91 ! I RE o HR
HET-GUH T R T B

03:02 Min

Breaking
News

Abc
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10.06.2026

Orissapost
Live

13:05

NHRC seeks report on Odisha private school fee
hike

-The National Human Rights Commission has
sought an Action Taken Report (ATR) from
Odisha's School and Mass Education Department
over allegations of arbitrary fee hikes by private
unaided schools across the state.

In a communication dated June 8, 2026, the
Commission directed S&ME Department
Commissioner-cum-Secretary N. Thirumala Naik
to inquire into the matter following a complaint
filed by social activist Basudev Bhatta.
According to the complaint, several private
schools have allegedly increased fees by as much
as 25 per cent annually, reportedly violating
existing guidelines, including those issued by the
National Commission for Protection of Child
Rights. The complaint also alleged inadequate
action by the authorities in addressing public
grievances.

01:39 Min

Breaking
News

Abc
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10.06.2026

Sandesh
News

13:20

Death of 4 workers in Surat, NHRC takes
cognizance of the incident

-The National Human Rights Commission
(NHRC), India has taken suo motu cognizance of
a media report that on 7th June 2026, four workers
died while cleaning a septic tank at a jewellery
manufacturing unit in Surat district of Gujarat.
Reportedly, they entered the tank to clean it
without following any safety protocol and became
victims of toxic fumes. The workers were taken to
the hospital by the rescue team, where doctors
declared them dead.

01:30 Min

Breaking
News

Abc
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